PuBLIC

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (

Persons)

FORM A

ANNOUNCEMENT

Insolvency Resolution Process for Corporate
Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF WELWORTH SOFTWARE PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

WELWORTH SOFTWARE PRIVATE LIMITED

2 Date of incorporation of corporate debtor 03/05/2005
3 Authority under which corporate debtor is incorporated / | Registrar of Companies, Bangalore
registered
4. | Corporate Identity No. / Limited Liability Identification | U72200KA2005PTC036221
No. of corporate debtor
5. | Address of the registered office and principal office (if | ROCKLINE CENTRE, NO. 54, 3RD FLOOR, RICHMOND
any) of corporate debtor ROAD, BANGALORE-560025, KARNATAKA, INDIA
6. Insolvency commencement date in respect of corporate | 01-Feb-2022
debtor (Hon’ble NCLT Bengaluru Bench passed order no. C.P. (IB)
No.32/BB/2021 dated 01-Feb-2022, and scan copy of the
Hon’ble NCLT's Order received on 03-Feb-2022 through
NCLT’s Portal)
7 Estimated date of closure of insolvency resolution 31-July-2022
process (being 180th day from Insolvency Commencement Date)
8. Name and registration number of the insolvency | Srinivas Thatikonda
professional acting as interim resolution professional IBBI/IPA-002/IP-N00631/2018-19/11886
9, Address and e-mail of the interim resolution | Flat No. 006, Nanda Ashirwad Apartments, No.1, Canara Bank
professional, as registered with the Board Colony, 2nd Main, Chandra Layout, Bengaluru 3560072,
Karnataka
Email: srinivas@srinivasthatikonda.com
10. | Address and e-mail to be used for correspondence with | Flat No. 006, Nanda Ashirwad Apartments, No.l, Canara Bank
the interim resolution professional Colony, 2nd Main, Chandra Layout, Bengaluru 560072,
Karnataka
Email: srinivas@srinivasthatikonda.com
I'1. | Last date for submission of claims 17-Feb-2022
(being the 14" day from the date of receiving of the order)
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as Not Applicable
Authorised Representative of creditors in a class (Three
names for each class)
14, (a) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives are Physical Address: Not Applicable
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
process of the WELWORTH SOFTWARE PRIVATE LIMITED on 0l-Feb-2

The creditors of WELWORTH SOFTWARE PRIVATE LI

before 17-Feb-2022 to the interim resolution professional at the

The financial creditors shall submit their claims with
proof in person, by post or by electronic means.

proof by

A financial creditor belonging to a class, as listed against the e

among the three insolvency professionals listed against entry No.13 to act as

Submission of false or misleading proofs of claim shall attract penalties.

022,

MITED, are hereby called upon to submit their claims with proof on or

address mentioned against entry No. 10.

electronic means only. All other creditors may submit the claims with

ntry No. 12,
authorised representative of the class [NA] in Form CA.

commencement of a corporate insolvency resolution

shall indicate its choice of authorised representative from

Date  : 04-Feb-2022 2 / .
Place : Bengaluru 3 \
it
*® Srinivas Thatikonda

Interim Resolution Professional
IBBI/IPA-002/IP-N00631/2018-19/11886

In the matter of LWORTH SOFTWARE PRIVATE LIMITED
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. the Executive Engineer (GM-2), RTPS, KPCL, Shaktinagar-
584170, Raichur Dist. Mobile No: 9449596534, e-mail :
| eegm2rtpskpcl@karnataka.gov.in, eegm2.rtps@gmail.com
of P \QL
ie 25 / FORM A \
Be PUBLIC ANNOUNCEMENT
Late (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
fiver- (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
;0‘31]:1, FOH THE ATTEHTIBN OF THE CREDITORS OF WELWOMH SUFMME PEIVATE ITED
the ; q
le an Name of corporate debtor weLwom'H sor‘rwnns PRI\MTE LIMITED
\pro- 2 | Date of incorporation of corporate debtor| 03/05/2005
pros 3 | Authority under which corporate
act. | debtor is incorporated / registered | Registrar of Companies, Bangalore
if Mi- 4 | Corporate Identity No. / Limited
nmal Liability Identification No. of U72200KA2005PTC036221
h corporate debtor
MEE 5 | Address of the registered office | ROCKLINE CENTRE, NO. 54, 3D FLOOR,
pro- and principal office (if any) RICHMOND ROAD, BANGALORE-560025,
new of corparate debtor KARNATAKA, INDIA
rts. 6 | Insolvency commencement date | 01-Feb-2022 (Hon'ble NCLT Bengaluru Benchf

passed order no. C.P. (1B) No.32/BB/2021
dated 01-Feb-2022, and scan copy of the
Hon'ble NCLT's Order received on
03-Feb-2022 through NCLT's Portal)

in respect of corporate debtor

7 | Estimated date of closure of 31-July-2022 (being 180th day from
insolvency resolution process | Insolvency Commencement Date)

8 | Name and registration number of the| Srinivas Thatikonda
insolvency professional actingas | IBBI/IPA-002/IP-N00631/2018-19/11886
interim resolution professional

9 | Address and e-mail of the interim | Flat No. 006, Nanda Ashirwad Apartments,
resolution professional, No.1, Canara Bank Colony, 2nd Main, Chandra
as registered with the Board Layout, Bengaluru 560072, Karnataka

Email: srinivas@srinivasthatikonda.com
10{ Address and e-mail to be used for| Flat No. 006, Nanda Ashirwad Apartments,

No.1, Canara Bank Colony, 2nd Main, Chandra
Layout, Bengaluru 560072, Karnataka

Email: srinivas@srinivasthatikonda.com
17-Feb-2022 (being the 14th day from the
date of receiving of the order) -

correspondence with the interim
resolution professional
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Last date for submission of claims

12| Classes of creditors, if any, under
clause (b) of sub-section (6A)

of section 21, ascertained by the
interim resolution professional

13| Names of Insolvency Professionals
identified o act as Authorised
Representative of creditors in a
class (Three names for each class)
14| (2)Relevant Forms and

(b)Details of authorized
representatives are available at:

Not Applicable

Not Applicable

Web link:
hitps://www.ibbi.gov.in/home/downloads
Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the WELIIOR‘I’H
SOFTWARE PRIVATE LIMITED on 01-Feb-2022.
The creditors of WELWORTH SOFTWARE PRIVATE LIMITED, are hereby called upon fo
mnhtdah\smmpmo!mmbefom1?—Fab—2022bthemlenmresohrhonpmfmmal
atthe address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by past or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three i listed
against entry No.13to act as authorised representative of the class [NA] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Srinivas Thatikonda
Interim Resolution Professional
IBBI/IPA-002/1P-N00631/2018-19/11886

Date : 04-Feb-2022

S

objections and/or claims received thereafter will not be binding on my clients and
my clients will proceed to develop the below mentioned property as if there are no|
objections/ claims of whatsoever nature with regard to the Schedule Property.
SCHEDULE PROPERTY
All that piece and parcel of converted land bearing Sy.No.34/2 measuring 38 Guntas
and 1 Guntas of Kharab, converted vide Official Memorandum bearing
No.BDS.ALN.SR(S):205/2003-04, dated:20.12.2003, and Sy.No.34/3 measuring 22
Guntas, converted vide Official Memorandum bearing
No.BDS.ALN.SR(S):204/2003-04, dated:20.12.2003, issued by the Special Deputy]
Commissioner, Bangalore Urban District totally measuring 1 Acre 20 Guntas, situated
at Basapura Village, Begur Hobli, Bangalore South Taluk , Bangalore Urban District
and bounded on the;

Eastby : LandinSy.No.29;
Westby : LandinSy.No.36;
Northby : LandinSy.No34/1;
Southby : Road.

ROOPA SHETTY, Advocate
Lex Situs, No.810, BILWAPRIYA PLATINA!, 2 Floor,
27" Main Road, HSR Layout, Sector 1, Bangalore - 560102.
Phone: 080-22583563, 080-25723339; Email: info@lexsitus.com

Place : Bengaluru In the matter of WELWORTH SOFTWARE PRIVATE LIMITED

CAUVERY NEERAVARI NIGAMA LIMITED
(A Government of Karnataka Undertaking)
@ Office of the Executive Engineer, Hemavathy Right
Bank Canal Division, Holenarasipura - 573211
Short term tender notification 12 / 2021-22
Dated: 04.02.2022

On the behalf of the Managing Director, CNNL, Bangalore, the
Executive Engineer, CNNL, HRBC Division, Holenarasipura, the
undersigned invites tender is two cover system as per KW-3
format on percentage basis from contractors for the work as
detailed in table below. The two cover tender procedure as
per rule -28 of KTPP Act may be followed. The tenders are
required to submit two separate covers, 1st cover (Technical
Bid) containing EMD with technical details of their capability
to undertake the tender and another containing financial bid.
The financial bid which will be opened only if the tenderers is
found to be technically qualified to execute the tendered work.
The Method of Selection is Quality and Cost Based Selection
(QCBS). 1.Tender processing charges (in Rs.) : Refer as per e-
Procurement. 2.The contractor can have access to e-tender
document from 04.02.2022 to 14.02.2022 up to 4.00 pm.
3.Last date for submission of tender is 14.02.2022 up to 4.00
pm. 4.A Pre-bid meeting is convened on 07.02.2022 at 11.30
AM in the office of the Chief Engineer, Hemavathy project
Gorur. All the queries will be answered in the pre-bid meeting.
5.Cover-I (Technical bid) will be opened in the office of Executive
Engineer, CNNL, Hemavathi right bank canal division
Holenarasipura on 16.02.2022 at 11.00 AM. 6.Cover -IlI
(Financial bid) will be opened only after approval of Technical
bid on 17.02.2022 on words. 7.No. of work: 01 work 8.Nature
of work: Conducting Survey, Design & Preparation of DPR work
9.Cost of works: Rs. 51.36 lakhs 10.EMD: Rs. 1.03 lakhs 11.Class
of Contractor : Class 1 B and above. Note:- 1. The under signed
reserves right to reject or accept the tenders at any time
iwithout giving any reasons. 2.The amount put to tender is
subject to variation and the details of tender can be had in the
e-procurement portal www.eproc.karnataka.gov.in and also
during office hours. 3.The bidder should upload the necessary
documents as per the pre-qualification criteria vide bid
document in e-portal.

Sd/- Executive Engineer,
CNNL, HRBC Division, Holenarasipura
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